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our small-scale industries. May I
know what suggestions they have
made and how far they have been ac-
cepted?

Shri Manubhai Shah: They have
made their reports in the Japanese
enguage and we understand that it is
under transmission to us in English.

Shri Sonavane: May 1 know whe-
ther there is any idea to invite some
Japanese families who are engaged in
tanning cottage industry to stay in
our villages and to guide our tanning
industry in the villages?

Shri Manubhai Shah: As the origi-
nal! answer shows, no, Sir.

Shri M. R. Krishna: When was this
decision taken to introduce in India
some kind of cottage industries on the
Japanese pattern? May I know whe-
ther apart from the Central Govern-
ment delegation, the State Govern-
ments also sent representatives to
study the industries and if so, what
are the results & these studies?

Shri Manubhai Shah: This is exact-
ly what I mentioned earlier also.
Some State Governments and Dr. Roy
himself, at one stage, went to Japan to
make studies on this. The results of
these different reports and recom-
mendations have been built in to the
extent possible in our industrial policy
for the development of small and cot-
tage industries. It was because of
the very great progress that they have
made in Japan in the field of small
industries that we recently invited
Iwatake migsion which came here and
stayed for 4-5 weeks. We are await-
ing its report.
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Child Weifare

*754. Shri Shree Narayan Das: Will
the Prime Minister be pleased to state:

(a) whether any suggestion has been
made and considered by the Govern-
ment to have a sub-committee at
Cabinet level to handle child welfare
work;

(b) if so, the precise nature of func-
tions suggested of such a sub-com-
mittee; and

(c) the nature of decision taken?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):(a)
to (c). A suggestion was received
from the General Secretary of the
Indian Council for Child Welfare that
a Committee of Cabinet should be sel
up to co-ordinate the implementation
of ‘child welfare’ programmes. It was
decided that a Co-ordination Com-
mittee composed of the Cabinet Secre-
tary, Chairman of the Central Social
Welfare Board, Secretaries of the
Ministries of Home Affairs, Health,
Education and Community Develop-
ment and Additional Secretary of the
Planning Commission should be set up
to see that the subject ‘child weltare’
as a whole receives adequate attention
and that the appropriste autherities
prepare the needed programmes and
that duplication of effort is avolded,
It was not considered necessary to
set up a Cabinet Committee st this
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stage, That could be considered later
when the work of the Co-ordination
Committee develops.

Shri Shree Narayan Das: May 1
kmow whether this committee will take
up co-ordination of child welfare
work in different States also?

Shrimati Lakshmi Menon: For that
we have addressed a letter to the
Chief Secretaries of all the States re-
questing them to consider the question
of having State co-ordination com-
mittees for the same purpose.

Shri Shree Narayan Das: May I
know whether this committee will
have regular sitting or it will meet
anly once a year?

Shrimati Lakshmi Menon: That de-
pends upon the Kkind of matters re-
ferred to it. It is a co-ordination
committee. When the programmes
are referred to it, it will consider them
and the sittings will be according to
the need.

Shri P. C. Borooah: May I know
whether any proposal will be made to
provide free mid-day meal to the
school.going children?

Shrimati Lakshmi Menon: This com-
mittee does not implement the pro-
grammes, The programmes are
drawn up by the various Ministries
of the Government and the child
welfare organisations.

Shri Narasimban: This committee is
composed mainly of permanent
officials of the Secretariat. Is it not
possible to do the work without for-
mally calling it a committee?

Shrimati Lakshmi Menon: At the
moment the child welfare programmes
are handled by the different Minis-
tries and voluntary organisations and
consequently, there is some duplica-
tion of programmes and work. It is
really a waste. In order to have a
programme which may not be dupli.
cated and which may not also in-
volve waste, the co-ordinating com-
mittee has been constituted.

Shri Heda: The hon. Deputy-Minis-
ter has stated that this committee
will try to create co-ordination be-
tween various agencies. May I know
whether it will try to bring out a new
wholesome scheme for child welfgre
so that certain aspects of child wel-
fare which have not been taken up
so far may be taken up?

Shrimati Lakshmi Menon: I have
repeatedly answered that it is only
a co-ordinating committee. It will
examine proposals and find out whe-
ther there is any kind of duplication
in programmes of, say, the Education
Ministry and the Ministry of Commu-
nity Development or the Social Wel-
fare Board. etc.

Shri Panigrahi: May I know whether
the Government has any knowledge
as regards the amount of money at
the disposal of the Indian Council of
Child Welfare and how that has been
spent? Has any review been made?

Shrimati Lakshmi Menon: Govern-
ment has knowledge because it re-
ceives aid from the Government and
no aid is given unless a proper balance
sheet is submitted to the Govern-
ment.

Shri Panigrahi: What amount was
given to the Indian Council of Child
Welfare and how much of it has been
spent so far?

Shrimati Lakshmi Menon: If the
hon. Member puts a separate question,
1 shall be able to say that.

Shri Tyagi: Is the subject of child
welfare in the State List or the Cen-
tral List?

Shrimati Lakshmi Menon: I can.
not off-hand answer that question: I
am told it is in the Concurrent List.

Shri M. R. Krishna: May I know
whether the social welfare team of the
Planning Commission hag suggested
any scheme for this co-ordination
work; if so, what was the necessity
for this co-ordination committee at
cabinet level?

Shrimati Lakshmi Memon: As is
evident from the question, the matter



4345 Oral Answers DECEMBER 10, 19858

was put up before the Prime Minister

by the General Secretary of the Indian
Council of Child Welfare.

Shri Shree Narayan Pas: In view of
the fact that this work is being handl-
ed at different levels by different
Ministries and also various voluntary
organisations, may I know whether the
desirability of having the work done
by one Ministry has been considered;
if so0, with what result?

Shrimati Lakshoni Memon: The ad-
ministrative responsibility for child
welfare at the moment rests with the
Education Ministry. The Social Wel-
fare Board under the Education Minis-
try is concerned with it, the Educa-
tion Ministry is concerned with it, and
as far as rural child welfare scheme is
concerned the Community Develop-
ment Wing handleg it. So the admi-
nistrative responsibility is still] with
the Education Ministry, but this has
not succeeded and, therefore, the
consequent duplication of work is
there.

Shri Tyagi: While it is conceded
that child welfare can best be looked
after by a lady Minister, I want to
know whether the subject is in the
Centra! List or the State List. If it
is the function of the State Govern-
ments, 1 want to know why we are
spending money over it?

Mr. Speaker: She has already said
that it is in the Concurrent List.

Shrimati Lakshmi Menon: I am told
that it is in the Concurrent List.

Shri Harish Chandra Mathur: Sir,
there is a little confusion. It appears
from the answer of the Deputy Minis-
ter that child welfare work is done in
the urban areas by the Social Welfare
Board and the Community Develop-
ment Wing in the rura) areas.

Shrimatt Lakshmi Menon: I did not
say that; I said that the overall res-
ponsibility for child welfare rests with
the Education Ministry but in rural
areas the Community Development
Wing alse handles it.

Shrt Harish Chandra Mathar: Is it
not a fact............
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Mr. Speakér: Order, order. Let us
not have to0 many supplementaries on
this. Hon. Members ought nat to put
their supplementaries before they

catch my eye. Let us go to the next
question.
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